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r 	.!M THE CENTRL ADP1INISfflATIVE TRIBUSTDE.ABAD BENCH 

AT HYDERA BAD 

C .A .No.21 1/91 
	 Ut, of decision:2i-12-1993 

Between: 

1, Md. Shuktur 

Md. A. Baig - 

A. Sambä[lurthy 

P. Nagabhushafla Rac 

5k, Pladeena 

5k, Ramaia 

B. Raju eddy 

8. 6.5. Bharadwaz Applicants 

And 

1, The Commanding Officer-in-Charge 
Eastern Naval Command g  NavaL Base, 
Visakhaatnam-14 

2. Officn-in-Charqe, Command Non-public. 
Transport Fund, C.T. Pool, 
INS Circars, Naval Base, Uisakhapatflam14 

.. Respondents 

Appearance 

Counsel Lot the applicants : Sri P.8. Vijaya Kumar 

Counsel fo the respondents: Sri N.V. Ramana 

Cur am 

The Hon'ble Sri A.B. Gorthi, Member (Admn.) 

The Hon'ble Sri T. Cnandrasekhar Raddy, Member (Judi.) 

Judgement 

I As per te Hon'ble Sri A.B. Gorthi, Membe (Admn.) 1 

The facts and issues in this D.A. are similar to 

those in Ok No.719/91 which we have dismissd today.CrOr 

the reasons stated therein, 1his CA isaisb dismissed. 

The appiicants are at liberty to approach the proper 

forum on the same cause of action. 
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(1. Chandrasakhar Redjy) 
Member (3) 

(By circulation) 

kant 

( A.B. Ctkthi ) 
Member! (a) 

P 
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* 	TYPED BY 	 CO?ARED B.t 	jsi 

CHEcyL BY 	 APPROVED BY 

I 

IN THE CTPAL ADiflNIsTpapI\JE TRIBUL 
}fEp.;'\nAn BENCH.; HYLEPADAD 

4.--.  

THE 	'3JD MR .4JSTICE V,NEELADRI 1W) 

I 	VICE_CHJJRMPJ.J 

THE HON' BLE MR A. B.GORTHI 	; NEMi3E( A) 

AND 
-c 

THE HON'.BLE MR.T.QkiANflRAsEJcpJR REPDT 
MEMBER(J) 

:NGARAJAN THE HON'BLE MRI. 	SMEMBER(A) 

Dated; 	
H 

&frSEWJUMENT;  

in 
O.A.No.. CO 
TA.No. 	 ( W.P. 	 ) 

Adn$Qtted and Interim directions 
iss ed: 

Allow d. - 

Disposd of with directions. 

lir3 oeo 

$Thrnisseastithdrawn. 
Dismissed tori default 0  

Rejecte./or4rea 

No order as to costs. 	
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